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(b) whether it is a fact that the Cor-
poration has chalked out a detailed pro-
gramme in collaboration with the World
Bank, to attain self sufficiency in the
production of high yielding varieties of
seeds; and

(c) if so, what are the details there-
of 7]
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$[THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI PARKASH
SINGH BADAL) : (a) The National Seeds
Corporation deals primarily with foundation
and certified seeds, for which there is a
limited but growing demand in the country.
The bulk of the demand for seed is met by
farmers themselves who take good care to
retain sufficient quantities of their produce
which could be used by them as reliable
seed, particularly in the case of self-polli-
nated crops such as wheat and paddy. Dur-
ing the year 1974-75 the National Seeds
Corporation made available almost 69,500
tonnes of certified seeds of the five major
cereal crops viz., wheat, paddy, maize, jowar
and bajra.

(b) The Government of India in consul-
tation with the States have evolved a pro-
gramme to meet the countrywide require-
ments of high quality certified seeds. The
World Bank have agreed to fund this pro-
gramme, in large measure.

(¢c) The programme envisages adcquate
production of breeder seeds, foundation
seeds and certified seeds and creation of
necessary infrastructure therefor, indepen-
dent quality control agencies in the States
and setting up of State Seed Corporations,
coordinated inter-State marketing by the
National Seeds Corporation, the establish-
ment of a reserve stock of seeds at the
national level to meet shortfall in years of
inadequate supplies and the sponsoring of
research and trials in the production of
breeder and foundation seed of vegetables.]
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[STUDY REPORT ON THE WORKING CONDI=
TIONS OF CHILDREN IN SHOPS AND FACTORIES

120. SHRI GANESH LAL MALI : Will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased to
state :

(a) whether it is a fact that the Indian
Council of Child Welfare has recently sub-
mitted a study report to Government high-
lighting the sad plight of children in the age
group of 7 to 14 years who are working in
factories, shops and other Establishments in
Delhi;

(b) it so, what are the main features of
the report; and

(¢) what steps Government propose
take in the light of the said report ?]
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$[THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUNDER) :
(a) Under the scheme of the Department
of Social Welfare to sponsor research
studies, the Indian Council of Child Welfare
undertook a study on Working Children in
Urban Delhi.

(b) The main features of the Report are
given in the attached statement (See below)

(c) Enforcement of legislation is a con-
tinuous process. The field staff of the Fac-
tories Inspectorate and the Delhi Shops and
Establishments Section have been directed
to enforce vigorously the provisions of the
Factories Act, 1948, the Delhi Shops and
Establishments Act 1954, and the Employ-
ment of Children Act, relating to the em-
ployment of children and their working
hours.

STATEMENT

Main features of the Report om Werking
Children in Urban Delhi

The Main features are :—

(i) The study covered working child-
ren 5 to 14 years of age. It is
based on house-hold enquiries, 7
occupation surveys and 10 case
studies of child workers.

(ii) Although in absolute terms the
percentage of child workers in-
creased by 40.5 per cent in 1971
over 1961, the percentage of child

[ 1 English translation.
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(iii)

(iv)

)

(vi)

(vii)

(viii)

workers to total children in the
age group 0-14 years remained
almost the same, i.e., about 1.1
per cent, in the case of girls there
was a slight decrease. The per-
centage of child workers to total
workers decreased from 1.4 in
1961 to 1.3 in 1971.

Child workers are engaged in a
variety of occupations ranging
from domestic service to working
as sales assistant, hawkers or as
workers in printing, composing,
book binding, vehicle repairs, engi-
neering trades, etc.

60 per cent of the child workers
were in the age-group 13-14 years.
The rest were younger.

57.4 per cent of the child workers
were working in establishments,
25.0 per cent as unpaid {amily
workers in house-hold enterprises
and 17.6 per cent were in self-
employment and domestic
workers.

The environment of the work-
place in establishments, particular-
ly in old Delhi was mostly con-
gested and unsatisfactory. The
hours of work of children work-
ing in establishments and self-
emoloyment vary—16.3 per cent

work for less than six hours a
dav, 67.3 per cent between 6 to
10 hours and the rest for longer

period. In the case of establish-
ments covered by Delhi Shonrs
and Fstablishments  Act, 1954,

vioaltions of the relevant provi-
sion of the legislation have been
noticed.

The earnings of child workers
are low, about four-fifths earning
less than Rs. 60 per month. The
prevailing wages for most child-
ren were less than the prescribed
rate.

The seven occupational surveys
showed that child workers en-
gaged in tea shops and dhabas,
auto and cycle repair shops, do-
mestic service, picking of rags
and other waste, and shoe shin-
ing, have hours of work spread
over a long period, low earnings,

[15 JUNE 1977}
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lack of legal protection except im
the case of shops, etc. registered
under the Delhi Shops and Esta-
blishments  Act, unsatisfactory
environment of the work place
in most cases, etc. Some child-
ren do part time work such as
hawking evening newspapers or
home delivery of milk. In some
cases, such earnings helped to
support the child’s education.

39.7 per cent of the working
children are illiterate, 7.3 per
cent are literate without formal
education and 53.0 per cent
studied upto primary standard or
above. Occupational studies
showed that among child work-
ers in auto and cycle repair
workshops and in domestic ser-
vice, there is comparatively better
incidence of education than those
working as rag pickers or in tea
shops and in dhabas. o

(ix)

A large number of working
children are keen to have voca-
tional training. Suggestions have
been made for providing oppor-
tunities for training of children,
amendment of Apprentices Act
to .cover children less than 14
years and enforcement of labour
legislation.]

x)

L.oSS DUE TO FLOODS AND CYCLONES IN THE
COUNTRY

121, SHRI JANARDHANA REDDY:
Will the Minister of AGRICULTURE AND
IRRIGATION be pleased to state :

(a) the extent of loss due to floods and
cyclones in the country during 1976-77 and
the names of the States affected; and

(b) the quantum of Central assistance
given to each State to meet the situation ?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI PARKASH
SINGH BADAL): (a) The States of
Assam, Bihar, Haryana, Jammu & Kash-
mir, Manipur, Punjab, Rajasthan, Tripura
and Uttar Pradesh were affected by floods
and Andhra Pradesh, Gujarat and Tamil
Nadu were affected by cyclones during
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